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Levy on Essential Itemg Producing
Units

1394 SHRI DHAMANKAR:
SHRI VASANT SATHE;

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether attenlion of the Govern-
ment bag been drawn to the news-
report appearing in an English Daily
dated 27th October, 1974 under the
caption “Levy likely on units produc-
ing essentjal items”;

(b) if so, the reaction of Govern-
ment to the observationg made there-
in; and

(c) the action taken in the matter?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES AND
SCIENCE AND TECHNOLOGY (SHRI
T. A. PAI): (a) to (c). In the context
of increasing production, the Govern-
ment are examining the question of
having social control on production
not ag a punitive measure but as a
measure to get at more production for
realistic distribution, The question of
mmposing a levy on Producer of essen-
tial goods so as to make adequate sup-
plies available for the Public distri-
bution system is also under active con-
sideration,





